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Cvil Appeal No(s). 294/ 2016

GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant
(s)

VERSUS

COW SSI ONER CF | NCOVE TAX, GHAZI ABAD AND ORS. Responden

t(s)

(with appln. (s) for directions)

W TH

C. A No. 295/2016

(Wth (Wth appln.(s) for directions and appln.(s) for directions

and )

Date : 14/07/2016 This appeal was called on for hearing today.

For Appell ant(s)

For Respondent (s)

| ear ned
counsel
of t he

petition whereafter

ut nost di spat ch.
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POQJA SHARMVA
Date: 2016.07.14

16: 50: 12 | ST
Reason:

M. Akarsh Garg, Adv.
M. Sunil Kumar Jain, Adv.

M. Mhit Kumar Gupta, Adv.
Ms. Anil Katiyar, Adv.

UPON hearing the counsel the Court namde the follow ng

ORDER
Four weeks time, as | ast chance is gi ven to t he
for t he appel | ant for filing t he spare copi es

NLPA shall be issued to the respondents with

Li st again on 24.8.2016.

(M V RANMESH)

Regi strar



